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IN THE CENTRAL TRIBUNALprincipal bench
new DELHI

RA NO. 32/98 in
OA2710/92

«ew Delhi thie the,, th day of
veVimi Swaminathan# Member (

r"-Se
..Applicant

Yash Kumar

Vs

..Respondents
union of India and Ors.

order ^Bx_Circulation)

Hon-ble s«t. I^Ksh»i Swaminathan, Me.d>ar(J)
„e have carefully ccnsiderea the Review Applicatioh

3V,8 prayin, for review of the i.pu^ned order dated
16.12.97 in OA 2710/92.

„e find on perusal of the Review Application
ne of the grounds provided in Order 47 Rulethat none of tne y ,

y CPC read with Rule 17<iii, of the CAT,Procedure
1987 justify review of the r^pupned

r. 16 12 1997. (See Parsian Devi and Othersorder dated 16 .12. ly y/ •^ ^
• Ors (JT 1997(8)SC 481).1 V Sumitri Devx and Ors

fn the facts and circumstances of the case,
on+- nn the face of the record which justifiesno error apparent on tne

Arcordinqlv Review Applicationreview of the order. Accorainyxy

is rejected.

I , (Smt.Lakshmi Swaminathan)(K.Jluthukumar) I''"" Member (J)
Member(A)

we find


